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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 367 OF 2022

IN THE MATTER OF :

RAJENDRA PRASAD GUPTA ....APPLICANT
VERSUS

STATE OF U.P. AND ORS. ....RESPONDENTS

(Report on behalf of Municipal Corporation, Varanasi

1. That Environmental Compensation has been imposed on Varanasi

Municipal Corporation, Varanasi for improper disposal of sewage in Ganga

River and Varuna River in District - Varanasi, on the basis of misleading
report presented by the then Regional Officer, Uttar Pradesh Environment
Control Board, Varanasi, Shri S.C. Shukla, and the same was upheld by the
Chief Environment Officer Circle-6, Lucknow. The details of letters for

imposing Environmental Compensation are as follows:-

Sr. No. | Officer imposing Office Letter No.| River Drain |Amount
environmental Name | Name [of EC (in
compensation crores)

1  Chief T=13309 / ¥1-6 /1| Ganga | Nakkha, 6.90
Environmental | 274/70f%0 River |Samengha,
Officer Circle-6 AR/ 2024, Assi/
fai—01.07.2024 Kagws
2 Chief 7913311 /%16 /91| Ganga | Saira Mata] 2.27
Environmental | 274/70f0 River | Temple,
Officer Circle-6 AT/ 2024, Ghatwarim
faTi—01.07.2024 ata Temple
~ (Chief 7913307 / ¥1-6 /91| Varuna| Durga 0.8533
‘ Environmental 876 /7410 WM River | Drain
\ a(d)fﬁcer Circle-6 wfafdr / 2024,
fR=1i6—01.07.2024
14.6533

:&‘\dtal environmental compensation imposed
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i 'l O ﬂieiesponmblhty for tapping of sewage and cons
\n ggs gn Varanasi city has been fixed on the U.P. Jal Nigam (Rural) and
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A true copy of letters of Chief Environment Officer, Circle — 6 dated

01.07.2024 are annexed herewith collectively as ANNEXURE No. R1

(colly).

3. That the perusal of aforesaid letters by the Chief Environmental Officer

Circle-6, reveals that the Environmental Compensation imposed on the

Municipal Corporation, Varanasi has been imposed in accordance with the

order dated 21.05.2020 passed in OA No. 593/2017 Paryavaran Suraksha

Samiti and others vs Union of India and others passed by Hon'ble NGT,

New Delhi, the relevant excerpts of the order passed by Hon'ble NGT are

reproduced as follows:-
gl States/UTs through their concerned departments such as
Urban/Rural Development, Irrigation & Public Health, Local
Bodies, Environment, etc. may ensure formulation and execution of
r sewage treatment and utilization of treated sewage

plans fo
town and village, adhering to the

effluent with respect to each city,

timeline as directed by Hon'ble Supreme Court. STPs must meet the
prescribed standards, including faecal colj orm."

The perusal of the above order reveals that various departments have

the Chief

port of the

been assigned the responsibility for sewage treatment, but

Environment Officer, Circle-6, relying only on the frivolous re

Regional Officer, has imposed penalty on the Municipal Corporation,

Varanasi only,holding it responsible for the wrongs and imposed hefty

Environmental Compensation.

3. That it is pertinent to mention here that as per the U.P. Water Supply and

Sewerage Act, 1975 as amended by the The U.P. Water Supply and

Sewerage (Amendment) Act, 2021, which came into force on 24.08.2021,

truction of STP on all the

dra|

‘L@ am (Urban) and to lay sewer lines within the Municipal
GQ omiton limits the responsibility is of the UP Jal Nigam (Urban). For

bemg reproduced below —
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14. Area of jurisdiction and functions of the U.P. Jal Nigam
(Urban) The jurisdiction of the Uttar Pradesh Jal Nigam (Urban)
shall be the notified urban area of the State. The function of the
Uttar Pradesh Jal Nigam (Urban) shall be the following, namely

(i) the preparation, execution, promotion and financing the

schemes for the supply of water and for sewerage and sewage

disposal;

(ii) to render all necessary service in regard to water supply and

sewerage to the State Government and urban local bodies, on

request to private institution or individuals;

........

(vi) to establish state standards for water supply and sewerage

services;

......

(xi) to assess the requirements for manpo
es in the State;

wer and training in

relation to water supply and sewerage servic

(xii) to carry out applied research for efficient discharge of the

function of the Nigam or a Jal Sansthans;

14-A.Area of jurisdiction and functions of the U.P. Jal Nigam
(Rural) The jurisdiction of the Uttar Pradesh Jal Nigam (Rural)
shall be the rural area of the State. The function of the Uttar

Pradesh Jal Nigam (Rural) shall be the following, namely:-

(i) the preparation, execution, promotion and financing the

schemes for the supply of water and for sewerage and sewage
disposal;

(ii) to render all necessary service in regard to water supply and

sewerage to the State Government and rural local bodies, on

equest to private institution or individuals;
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(ix) to establish and maintain a facility to review and appraise the

technical, financial, economic and other pertinent aspect of every

water supply and sewerage scheme in the State;

(xi) to assess the requirements for manpower and training in

relation to water supply and sewerage services in the State;

(xii) to carry out applied research for efficient discharge of the

function of the Nigam or a Jal Sansthans;

(xiii) notwithstanding anything above, Uttar Pradesh Jal Nigam

(Rural) shall also be responsible for implementation of schemes

under NamamiGange program in the State of Uttar Pradesh;

Departmental Facts Regarding The Drains Discharging Into The

Ganga River

4. That it is pertinent to mention here about the joint report submitted by

the implementing agencies Uttar Pradesh Jal Nigam (Urban), Jal Nigam

(Rural) and Jalkal Department, Municipal Corporation, Varanasi about the

current status of the drains and the sewerage flowing in the rivers, the

important facts from the said report ( which are annexed as, A true copy of
Report of Jal Nigam (Rural) and Uttar Pradesh Jal Nigam (Urban) dated-
31.07. 2024 is annexed herewith as ANNEXURE No. R2.A true copy of

Department Municipal Corporation, Varanasi dt.

31.07.2024 is annexed herewith as ANNEXURE No. R3.A true copy of
04.10.2024 of UP Jal Nigam (Rural), UP Jal Nigam

Report of Jal Kal,

Latest Joint report dt.
(Urban) and Jal Kal Department, Municipal Corporation, Varanasi is

annexed herewith as ANNEXURE No. R4.A true copy of Minutes of

review meeting conducted by Municipal Commissioner, Varanasi held on

23.07.2024 is annexed herewith as ANNEXURE No. .5A, are as follows:-

6« A RMMng Nakha Drain Through NMCG, New Delhiunder the JICA
) ! anga Action Plan Phase II project, for interception and diversion

s 4 sewage lift station is installed at the Trauma Center which by

diversion and gravity sewer pipeline transfers the sewerage at

Ramna, which is operational since 2021 where 50 MLD sewage is
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treated. One more STP at Bhagwanpur treats 9.8 MLD scwerage. The

treated effluent of the 9.8 MLD STP located at Bhagwanpur also flows into

the above drain. At present, about 5 MLD sewage flows into the said drain,

out of which about 2-2.5 MLD sewage is treated at the above mentioned

STP and only 2.5-3 MLD sewage flows, which is treated by bioremediation

2.5.3 MLD sewage is treated by
D effluent from Bhagwanpur STP

method. After the above-mentioned

bioremediation, approximately 10 ML
gets mixed with the treated water and flows into the Ganga river. Hence,

the amount of BOD and TSS mention
office, i.e. 48 ppm and 148 ppm respectively, is unjustified.

ed in the sample taken by the regional

Samneghat drain, the sewage flowing through the interception and

diversion is done under the JICA assisted Ganga Action Plan Phase-II

project funded by NMCG, New Delhi, and is treated at the 50 MLD STP

located at Ramna, which is operational since 2021, through the sewage lift

station located at Trauma Center through interception, diversion and

gravity sewer pipeline. After the said interception and diversion, the above

drain is completely tapped. In view of the above-mentioned gravity sewer

pipeline getting choked in the month of March 2024, the Jalkal Department

was getting the untreated sewage treated by bioremediation method to

prevent the flow of untreated sewage into the Ganga river. After resolving
ntly

lem of leakage or breakage occurred in the said pipeline, curre

the prob
amount

treated sewage is flowing into the Ganga river. Therefore, the

no un
al Office for

of BOD and TSS mentioned in the sample taken by the Region
Samneghat drain 112 ppm and 206 ppm respectively, is unjustified and

illegal.

Assi/ Nagwa Drain, for the treatment of sewage flowing, the treatment is

Assy Nagwa A2 0
done on the 50 MLD STP located at Ramna, operational since 2021, under
/,,, Rt}ﬁWmiGange program. Currently, about 78 MLD sewage is received
' X
drain and out of 78 MLD sewage 28 MLD sewage remains

\ .
¢ 1
il Cy
=[ e trea Ramna, the average

4
¥ omtreate
Jave @R : t@&\ &16

W0 : QQI’ -

. A} per the testing done in the lab located at
e drain is 125 ppm and

IF /$S in the sewage flowing in the abov
‘:‘/ espectively. For the said untreated s
OV fon, Varanasi is getting it treated through bioremcdiation method

ewage, the Municipal
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through Jalkal Department, Varanasi since the year 2021. In compliance
with the order passed by Hon'ble NGT in OA No. 128/2021., the capacity to
construct a STP of 55 MLD capacity under NamamiGange program was
approved for the treatment of the said additional sewage, the construction
work of which is currently in progress. The said STP is proposed to be
operational by December 2025. To establish a temporary treatment system
till the construction of the above STP, a project for sewage treatment with
Advanced Oxidation Process Technology has been approved by NMCG,
New Delhi, which has been made operational from May 2024. After the
operation of the said plant, the bioremediation treatment system has been
removed by the Jalkal Department, Varanasi.The photos of the
bioremediation which was being done by the Jalkal Department has being

annexed as Annexure No. R 5B. The samples of treated scwage in the said

temporary plant are tested on a weekly basis by IIT, BHU. The reports of
IIT BHU has been annexed as Annexure No. R 6.

It is clear from the test report of the sampling done by BHU that the
quantity of 104 ppm and 212 ppm of BOD and TSS respectively mentioned
in the said drain on the basis of sampling done by the Regional Officer is,

unjustified."

Sayri Mata Mandir Drain and Ghatwari Mata Mandir Drain,it is to be
informed that both these drains were earlier under Nagar Panchayat
Sujabad, which has been included in Municipal Corporation Varanasi after
the extension of Municipal Corporation Varanasi limits a [cw months ago.
Before the said area came under the Municipal Corporation limits the Uttar
Pradesh Jal Nigam (Urban) was responsible for constructing STP on this
drain, under Amrut Jal Mission-2, and after the area came under the

Municipal Corporation limits the U.P. Jal Nigam (Rural) is still the body

responsible for treatment of sewage flowing from the said drains. Letter of

. A award is also to be issued for this work and for remaining 2 drains the U.P.

Jal ngam (Rural) was made the implementing agenc).
n. c. [ A
s conducted under the joint chairmanship of Principal Secretary,

|meetmf'w

a s\

N;ntm 1G]nge and Rural Water Supply Department, Uttar Pradesh
(0\9?\(d\mment and Principal Secretary, Urban Development Department,

For which a
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t for the sake of brevity the minutes of the

meeting dated 28.09.2024 is being reproduced below —

Y

verfae, 7T T T AT TATGI (AT, S0 ATT TT
qRITTT A9, oo @ AT e % ET A% 7 T
sfRFTRaY #T FT #E gy AT & A, FATlA AT TIT
grHior FETgia 1791, #W##ﬂmw#vﬁm
GRrT aeEE, TAT JEA [RIA §E, TOT° T AT
(TTHI), W#W#Www%mﬁ
seqdiaor 37 &g A7 337 T4

AT JAEF, AT T [T &, FoTe
WW%W@#W&WWW@IMW

gvmwnmmﬁa@wﬁé‘wﬁ#ﬁ:

TATATH

1. 79T FAT AT (35 T AT, T} FT 06 dTT =T
7 B BT T & 77 07 gaodiodioq &Hal 420
gFwouTo o ¥ FITIAT &l 7 06 & [fezae & 44 77 a1
garfad g &, faad T 522 gHwoqToSTo Hider IUH EIaT
?/W#W##WW@WZQW##26W@'Q#
F7 g g, e 03 T 7 & 02 F1 #1 34T T T T
3 by & sy AR 7 8 @ 01 AT A 3T ST T

' e & R ffar ghar of #<
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1 FaTfRr w FEEE & deata 02 AT #1 2T A F T
g’ufﬂ?’!}(ﬂ#?@ Foy¥o W}%ﬂ?(ﬁﬂﬁw F FgFTT

[R3r 34T T3
FrAT-Fo o T A7 (ATHI)

2. g7 FTdEH et geanaa 01 qrer #1297 # T FT
Woﬁaqmﬁfram‘?mww‘mm#aﬁ%ﬁ?wa*ow T

A (7)) & afawiar @it 77 1
FTFATE-FoTo TA [T (TT7)

A copy Minutes of the meeting dated 28.09.2024 issued under the joint
chairmanship of Principal Secretary, NamamiGange and Rural Water
Supply Department and Principal Secretary Urban Development

Department, Government of Uttar Pradesh is annexed herewith as

ANNEXURE No. R7.

5. That as a solution in the future course in compliance of orer dt.
16.07.2024 passed by the Hon’ble NGT in the matter of O.A. No. 267 of
2022 Rajendra Prasad Gupta vs State of UP the concerned departments
namely Jal Nigam (Urban), Jal Nigam (Rural) and Jal Kal Department,
Nagar Nigam, Varanasi gave a joint report dt. 04.10.2024 (Annex Mo. 4)
which clearly states the future plans and current status for the drains, on
which illegal penalty has been imposed on the Municipal Corprration,

Varanasi. For the sake of brevity the relevant portion of the report i« being

reproduced below -
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COMBINED REPORT OF UPJN[URBAN/RURAL) AND JALKAL VIBHAG, VNN IN COMPLIANCEF OF

ORDER PASSED BY HON'BLE NGT ON 16.07.2024 IN THE MATTER OF OA No. 367/2022 RAJENDRA
PRASAD GUPTA VS STATE OF UTTAR PRADESH
S.N Namc of Flow Statie | ::.‘;:: Remarks
.N. ,
pralpe ) WB) | | (MLD) _
Present flow in Assi/Nagwa dram s abour 7x
| MLD. Around SO MLD ix hemye treated at 50 ML
STP Kamna and for balance 28 MLD exeess
| quantity of sewnge, constru ton of ha MLD 8T
\ ’ at Bhagwanpur is in progress and s proposed 1o
be completed by December 2025. Additionally,
| Project of scwage trentment based on Advanced
Assi/ ’ Partiall Oxidation P’'roccss has been approved by NMCG, |
1 Nagavin ‘ 78.0 | T o ady 50 New Delhi for the interim treatinent gystem tll
Drain ‘ appe construction of 55 MLD ST is completed. Plan
is commissioned in May 2021 The sand plant has
l | been inatalled near the confluence of Axxi River
and Ganga River in Nagwa arca, n which
| treatment is being done through peo tubes Al
| present, duc to risc in the water level of river
' | Ganga, plant is temporarily non operational.
— e e S S
| [ The current discharge of the dhrain is 05 MLD . Out
| " of which 2.5 MLD scwape 15 being tapped sl
treated in 50 MLD STP kRamna and complete
5 Nakkhha 5.00 ‘ Partially 25 tapping is proposed in above mentioncd under
- Drain : Tapped & construclion 55 MLD ST’ Iho-Remediation is
’ \ conducted by Jalkal Vibhag, VNN as intcrim
| measure. Bio-remediation is temporanly stopped
| ~ ’ due to monsoon and risc in level of River Ganga
? Tapped and diverted to 50 MLD STP Rarana
Saiiinié i ’ g;;:ﬂ%w ocrurr;:‘d il': this d'miu in nwnlhl of M:;rrh
ue to chockage ol Sewer pipehine. Bio
3 S::::‘ 147 ' Tappnd 117 | cemediation was conducted by Jalkal Vibhag,
VNN during period of De silting. Nu overflow is
l ! l. oceurring after cleaning of sewer Pipe Linc. !
. ! Sayar | Sujabad NP has recently been merged in Varanasi
» ' Mata | Municipal Corporation. Combined flow of these
Mandir & | | two drains is 4.5 MLD. Tapping of these drains 1s
4 Ghatwari 0 proposed in 07 MLD STP approved under AMRUT
! Mata 2.0 Programm. Letter of award is issucd on
| ";’)‘r‘:‘: 30.09.2024. Completion period is 02 yvears
| . . —

ks + s

Ashish Kpmar Singh Anoof Singh
Project Manager Executive Exgineer GM, Jalkal Vibhag
GPPU, UPIN(Rural) CD-1, UPIN(Rural) Varanasi Municiple Corporation

Varanasi Varanas|

That further on an earlier occasion also a joint report dt.
31.07.2024 (Annex No. 2) by the UP Jal Nigam (Urban) and UP Jal
Nigam (Rural) was made in which the concerned authorities are also

named for carrying out the project along with the future plans and
current status of the drains, the relevant portion of the report is being

reproduced below -
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That from the both above stated reports it clearly reflects that
Municipal Corporation, Varanasi is not the concerned authority for
setting-up the STPs, yet to carry out its public duty the Municipal

o Corporation, Varanasi is taking regular updates and follow-ups with

¢l T:'&»/e: conberned departments for the setting-up of STPs and cleaning

bfdrahs a?d rivers.

om the above, it would also be appropriate to bring it to

cﬁ\g\-rotlce of the Hon'ble Tribunal here that the work of tapping the
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sewage discharged into the Ganga River and Varuna River,
construction of STP and laying of sewage pipeline is also not done
by the Municipal Corporation, Varanasi and neither has the
responsibility been assigned to the Municipal Corporation, Varanasi,
pite this, in view of the spirit of public welfare by the Municipal

the undersigned directed the Jalkal
eting held on

des
Corporation, Varanasi,
Department, Municipal Corporation, Varanasi in the me

dt. 23.07.2024, to allocate an amount of Five Crores to U.P. Jal

Nigam (Rural) Varanasi from the S.W.M. part of the 15th Finance for

s in which excess sewage goes.
Varanasi was

the treatment of sewage of the drain
Apart from this, Uttar Pradesh Jal Nigam (Rural)

directed to complete the tender process on time at its level and start
the process of sewage purification through bioremediation method
so that BOD and TSS etc. come as per the standards set by Hon'ble
NGT. A copy of meeting minutes dated 23.07.2024 annexed

herewith as Annexure- R 5.

7.That in pursuance of the same, the office letter no.

s10/11/50m070f0, dated 14.08.2024 of the Jalkal Department

Municipal Corporation Varanasi sent a letter to the Executive
Engineer, Jal Nigam (Rural) and requested to provide the demand
letter to the Jalkal Department for the demand of the aforesaid
amount while completing the process of tendering at their level for
the purification of impure sewage to be disposed in the Ganga River
and Varuna River through bioremediation system. Thereafter, again,

a letter was sent to the office letter no. 644/11/F0%00f0 dated

04.09.2024 requesting for the demand letter for the payment of the
desired amount, but no request for amount was submitted by UP Jal

- Wural), so that further action could be taken. It would also be
appspr ate to inform that UP Jal Nigam (Rural) is currently purifying
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sent by Jalkal Department to UP Jal Nigam and UP Jal Nigam
(Rural) for allocation of funds is annexed herewith as ANNEXURE

No.R 8.

8. That it is pertinent to mention here thatJalkal Department,
Municipal Corporation, Varanasi only does the work of cleaning the
sewage, apart from this all the officers/ employees are engaged in
resolving daily problems of the citizens like sewer choke, water

logging and drinking water supply etc. in the city every day. As far as

the sewage treatment is concerned, there are no additional

employees in the department for that nor does the department have
any technical expertise for this, but for the treatment of sewage of
Assi Drain, the sewage was being treated by bioremediation method
by the Jalkal Department, and after the passage of the U.P. Water
Supply and Sewerage Act, 1975, two separate bodies for the
treatment of sewage were formed namely Jal Nigam (Urban) and Jal
Nigam (Rural), which were made the bodies responsible for treating
the sewage in Varanasi as well, thereafter UP Jal Nigam (Rural)
started Advanced Oxidation Treatment under NamamiGange
Yojana, and the bioremediation system was removed by the Jalkal
Department and the sewage was being treated by the Jal Nigam
(Rural) only.

A Photocopy of the letter sent by NMCG to UP Jal Nigam (Rural)
regarding approval of plan for selecting UP Jal Nigam (Rural) as the
agency for Assi drain is annexed herewith as ANNEXURE No.R 9.

9. That as per The U.P. Water Supply and Sewerage Act, 1975 the
responsibility of tapping all the drains and constructing STPs has
been fixed on the implementing department NamamiGange and the
Drlnkmg Water Supply Department (Rural), and the responsibility of
i |ng sewage lines in all the areas under the limits of the Municipal
S A ref)rp t n, Varanasi has been entrusted to UP Jal Nigam (Urban).
‘J il hﬁ: th responsibility casted upon these departments as per the
must fulfil their responsibilities. This very fact was even

®\ /éy the then Regional Officer, SC Shukla even after this,

/,":. N
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environmental compensation was imposed against Varanasi

Municipal Corporation.

Regarding Drains Being Disposed Of In Varuna River

pon the reports of the Regional Officer of UP
letter dated-

made the

10.That based u

Pollution Control Board, Varanasi sent through

29.05.2024, the Municipal Corporation, Varanasi was
responsible institution by the Board Headquarters vide letter no. H-

13310/C-6/ SA 274/70F0 STU/2024, dated-01.07.2024 and H-

13307/C-6/Sa876/Paryavaran Suraksha Samiti/ 2024, dated-
01.07.2024, by the office of Chief Environmental Officer Circle-6,
according to which, the inspection of Teliyabad drain, Narokhar

d Chamrautha drain located in district Varanasi was done

Drain an
dated-

by the Regional Office of State Board, Varanasi on
found non- compliant

15.05.2024 was done and being
d on the Municipal

environmental compensation was impose

Corporation, Varanasi without granting any opportunity of hearing.

11.In pursuance of the same, it is to bring to the kind attention of the

Hon'ble NGT that for proper management of polluted water flowing

in Varuna river in Varanasi, a meeting under the chairmanship of

Chief Secretary, Uttar Pradesh Government was held on 09.04.2024

in which responsibility has been assigned to Uttar Pradesh Irrigation

Department, Uttar Pradesh Jal Nigam Rural/Urban, UPPCL.
A Photocopy of the minutes of the review meeting conducted by

Chief Secretary, Principal Secretary and Commissioner Varanasi

Division Varanasi is annexed herewith as ANNEXURE No. R10.

/ln \;he\sequence of instructions given by Chief Secretary, the

/ / res' s@uy is determined as follows:-
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Further, by the review meeting held by the Commissioner,

i Division, Varanasi on 29.07.2024, the responsibility was

\Varanas
ment, Uttar Pradesh Jal

again assigned to the Irrigation Depart

Nigam Rural/Urban, UPPCL. Photocopies 0
are attached for perusal. In which it is mentioned that after the

executing agencies complete there task of laying the sewer and
treatment of sewage'then the completed project will be handed over

to the Municipal Corporation, Varanasi. From which it is clear that
nasi Municipal

f both the above minutes

the environmental compensation imposed on Vara

Corporation is illegal and non-est in the eyes of law and liable to be

quashed.

rtant to bring this fact to the notice of the Hon'ble
aat the report sent by the Regional Officer Shri S.C. Shukla

'rorlmental compensation imposed by the Chief
tal Officer is baseless, different from the actual facts and

TribyR
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13. Regional Officer Shri S.C. Shukla, UP Pollution Control Board,
Varanasi, had sent the inspection report to the State Board after
inspecting the drains without informing the Municipal Corporation,
Varanasi and at the time of inspection, no representative from
Varanasi Municipal Corporation was present. Hence, it cannot be
clarified from where the sample collected by him has been taken. It
is also mentioned in the letter by the RO, UPPCB that the Municipal
Corporation representative informed that the bioremediation plant
was removed 15 days ago but the name of the Municipal
Corporation representative has not been clearly mentioned. Apart
from this, it has been clarified in the joint report to UP Jal Nigam
(Urban) and UP Jal Nigam (Rural) that the sample of treated
sewage is tested by [IT BHU, which is a reputed institution, whose
report was found to be in accordance with the standards set by
Hon'ble NGT. In such a situation, the allegation levelled by the
Regional Officer is against the baseless and against the law and
appears to be made to harass the institution and its officers.

14. The Environmental Compensation is imposed on the Municipal
Corporation, Varanasi on the basis of orders passed by the Hon'ble
NGT in Paryavaran Suraksha Samiti and others vs Union of India
and others in which Varanasi Municipal Corporation is not a party
then also the hefty penalty was imposed on the Municipal
Corporation, Varanasi.
Further it is pertinent to mention here that the main part of the
order passed by Hon'ble NGT is as follows:-
"All States/UTs through their concerned departments such as
Urban/Rural Development, Irrigation & Public Health, Local
Bodies, Environment, etc. may ensure formulation and
_.-—~_execution of plans for sewage treatment and utilization of
10 ytre ed sewage effluent with respect to each city, town and
. adhering to the timeline as directed by Hon'ble
rene Court. STPs must meet the prescribed standards,

ing faecal coliform.”
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From the perusal of the aforesaid portion it is clear that the work

of sewage treatment and STP construction was not the sole

nicipal Corporation, Varanasi rather various

other departments have been identified by the Hon'ble NGT such as

al Development Department, Civic Department, Health
etc. and as per

responsibility of the Mu

Urban/Rur
Department, Local Bodies, Environment Department

the The U.P. Water Supply and Sewerage Act, 1975 as amended by
The U.P. Water Supply and Sewerage (Amendment) Bill, 2021 two
other independent bodies namely UP Jal Nigam (Rural) and UP Jal

been formed to take and prepare action on the

Nigam (Urban) have
Municipal Corporation,

sewage and its treatment and further the

Varanasi realising its public duty has also sanctioned
aforementioned public acts to further the orders of the Hon’ble NGT
| Nigam (Rural) and Jal Nigam

money for the

but the other institutions like the Ja
(Urban) and they must perform their duties as the public bodies and

the responsibilities casted upon them by the Hon'ble NGT and the

Acts passed by the State Government.
considering the Varanasi Municipal Corporation

on was imposed on it,

But on the contrary,
fully responsible, environmental compensati

which is completely against the law.

15. That even as per Ss. 14 and 14A of The U.P. Water Supply and
Sewerage Act, 1975 as amended by The U.P. Water Supply and
Sewerage (Amendment) Bill, 2021 the prime responsibility of

sewerage and treatment of sewerage is that of Jal Nigam (Urban)

for urban areas and of Jal Nigam (Rural) for rural areas and for the

sake of brevity the relevant portions of Ss. 14 and 14A of the Act is

being reproduced below — ANNEXURE No. RiS.

14. Area of jurisdiction and functions of the U.P. Jal
Nigam (Urban) The jurisdiction of the Uttar Pradesh Jal

”\Mgam (Urban) shall be the notified urban area of the State.
e \o\ function of the Uttar Pradesh Jal Nigam (Urban) shall

oo ey
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(i) the preparation, execution, promotion and financing the
schemes for the supply of water and for sewerage and
sewage disposal;

(i) to render all necessary service in regard to water
supply and sewerage to the State Government and urban
local bodies, on request to private institution or
individuals; ’

(vi) to establish state standards for water supply and

sewerage services;

......

(xi) to assess the requirements for manpower and training
in relation to water supply and sewerage services in the
State;

(xii) to carry out applied research for efficient discharge of

the function of the Nigam or a Jal Sansthans;

14-A.Area of jurisdiction and functions of the U.P. Jal
Nigam (Rural) The jurisdiction of the Uttar Pradesh Jal
Nigam (Rural) shall be the rural area of the State. The
function of the Uttar Pradesh Jal Nigam (Rural) shall be
the following, namely:-

(i) the preparation, execution, promotion and financing the
schemes for the supply of water and for sewerage and
sewage disposal,

(i) to render all necessary service in regard to water
supply and sewerage to the State Government and rural

local bodies, on request to private institution or

individuals;
(.) '\ A f:(" Bl  TRRARRRRAIGN
& < \(vi) to establish state standards for water supply and
! [ WVaibhay Naresh —_—
: Gupta A ewerage services,

Distt.-Varanasi
(ix) to establish and maintain a facility to review and

\w appraise the technical, financial, economic and other
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pertinent aspect of every water supply and sewerage
scheme in the State;

(xi) to assess the requirements for manpower and training
in relation to water supply and sewerage services in the
State;

(xii) to carry out applied research for efficient discharge of
the function of the Nigam or a Jal Sansthans;

(xiii) notwithstanding anything above, Uttar Pradesh Jal
Nigam (Rural) shall also be responsible  for
implementation of schemes under NamamiGange
program in the State of Uttar Pradesh;

From the bare perusal of the aforesaid provisions it is
amply clear that the duties for the sewerage and its treatment lies
with the Jal Nigam (Urban) and Jal Nigam (Rural) and not with the
Municipal Corporation, Varanasi as the U.P. Water Supply and
Sewerage Act, 1975 as amended by the 2021 Act is a special
enactment and it must be considered before imposing any
responsibility on Municipal Corporation, Varanasi as Municipal
Corporation, Varanasi is fully co-operating and following directions

of Hon'ble NGT.

16. Further, Regional Officer S.C. Shukla has sent a report to the
State Board for imposing environmental compensation on Varanasi
Municipal Corporation with prejudiced mentality, because he himself
was present in the meeting of Chief Secretary, U.P. Government
and other review meetings, and he was well aware about the

; D 'f]eg‘;sp\ns taken in that meeting and which institutions were made

& theN p?ﬂ:enting department for the construction of STPs on rivers
’V‘””’Z,”u‘;f: % ent of sewage, despite this misleading reports were sent
Distc.-Vaggaihst Varanasi Municipal Corporation. Whereas it is also clear

construction of STP being disposed in rivers at Varanasi. And further
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also UP Jal Nigam (Rural) has sent a letter for setting up Advanced
Oxidation Process through NamamiGange for the treatment of
excess sewage falling in Assi Nala. Hence it is clear that Municipal
Corporation Varanasi is not the implementing agency. Therefore, the
compensation imposed on Municipal Corporation Varanasi is unfair,

illegal and liable to be quashed. ANNEXURE No. R12.

17.That it is also important to mention here that Regional Officer
S C. Shukla has been putting undue pressure on the officials of
Municipal Corporation, Varanasi for his personal works. One such
case was where Regional Officer S.C. Shukla was continuously
pressurizing Municipal Corporation officials to get cemented paver
blocks (Cemented bricks) installed in an unauthorized colony, where
he was residing. Due to not abiding to this illegal request, out of
malice, Varanasi Municipal Corporation an illegal and baseless
report was sent by him making the Municipal Corporation, Varanasi

the responsible institution, which is against the law.

18. In light of the above submissions, it is most respectfully prayed
that the U.P. Pollution Control Board may be directed to set-aside its
order of imposing Environmental Compensation imposed on the
Municipal Corporation, Varanasi and if the Hon’ble NGT thinks fit to
issue directions to the concerned departments to take appropriate

actions for tapping and treatment of sewage.

T é}&
* T~ /
TAAN ,

‘Municipal Cfommlssloner
Vaibiiay Neresh Municipal Corporation Varanasi
. Gupta ﬁ“
_ ISt~ Varanagj Filed Through:
L :u.)@\,,’ \W)
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SL.No 3. ’YcarZ@,(ﬂ

L GREEN TRIBUNAL

"WEW DELH]
N'NO. 367 OF 2022

I

IN THE MATTER OF : - 7 ©
RAJENDRA KUMAR GUPTA ....APPLICANT
VERSUS
STATE OF U.P. AND ORS. ....RESPONDENTS
AFFIDAVIT

I, Akshat Verma, aged about 34 years, Son of Sri R.P.
rma, Resident of A2, Commissioner's Compound Varanasi, do
state on solemn affirmation as under:-

*.}}
0430 }hat the deponent is the Municipal Commissioner, Nagar
Nigam Varanasi arrayed as Respondent no. 6 in the present
; Original Application as such I am well conversant with the
gl S facts and circumstances of the present case and hence,
competent to swear this affidavit,

Q>

2. That I have gone through the accompanying affidavit in
and say that the contents there of are true and correct to my
knowledge and belief and I believe the same to be true.

3. That the Annexures R-1 to R-12  to the Affidavit are
true/translated copies of their respective originals.

Solemnly affirmed on this _[zg:day of October, 2024 at Varanasi

DEPONENT
VERIFICATION :

_I,L ‘
Verified at Varanasi, India, on this |5 day of October, 2024 that
the contents of my above affidavit are true and correct to my
knowledge and no part of it is false and nothing material hag

een concealed therefrom.
Ao\ #N )
4 » /P : Mg D NENT
' o". ¥, | ’ 4\’ ’

= et 'g “Pta (Advocas,
ARY (Govi. Ol Indiy)
. Regd. No. 9486
Civil Courts Com:)ouna

Varanasj (U.p) IND[A

'
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—— 298 ANNEXURE R-1

—— ML AT
1/ B STV JR 9y [SUF0r gre R, 2%\ oy
/\,“-\1, ” v ;. . » ¢ B8 1T TP
S {OR‘N"‘\"‘(\A UTTAR PRADESH POLLUTION CONTROL BOARD: i1 2.
Ref, N(»J.i.l).‘.li?l/c-s/Sa-sss/necovc,y/wmnas/, 2024 Dated. 5[0y
\ R('L’I'.\'f('rl'l[/.“[?l'('ll Poxst/E-Muail
To, \ S3Y
The Collector, 26 e 2\

District-Varanasl.

; YA i
Subject:Repardin colchtl§n recover\;] of Environmental Compensation Imposed _against

Varanasl Nagar Nipam Varanasi .

Please refer to the attached office letter No-H13309/C-6/5a-274/ N.N Varanasi/2024 dated
01.07.2024.

Hon'ble NGT vide order dated 04.04.2024 in 0.A. No. 367/2022, in the matter of Rajendra
Prasad Gupta Versys State of UP & Ors has passed the directions. The relevant excerpt of the
aforesaid direction js as follows-

" 5. Let the fresh action taken report be filed by the UPPCB indicating the remedial
action as also the Punitive action of imposition and recovery of EC on the defaulting person/body
at least one week before the next date of hearing........ o

In compliance of the above Hon’ble NGT order, the Uttar Pradesh Pollution Control Board
vide letter dated 01.07.2024 has imposed the Environmental Compensation of Rs. 6.90 crores
against the authority concerned i.e. Municipal Commissioner, Varanasi Nagar Nigam, Varanasi for a
default period of 01.07.2020 to 30.04.2024 for not setting up adequate sewage treatment plant for
treatment of sewage which was being discharge river Ganga through different drains at District-
Varanasi, As per the office record tjll date, the amount of the Environmental Compensation has not
deposited by the Varanasi Nagar Nigam, Varanasi.

The sum of Rs. 6.90 Crores (Rupees Six Crore Ninety Lakhs only) is payable in account of
Environmental Compensation from Varanasi Nagar Nigam, Varanasi.
The Name and Address of the authority concerned js as follows:-
1. Varanasi Nagar Nigam, Varanasi.
You are hereby requested 1o recover the same and deposit it into the account of the U.P. Pollution
Control Board's through following link-
Payment Gateway-hnps://erp.eshiksa.net/DirectFeesvS/UPPCB
Nature of Pollution-Water Pollution
ECimposed in compliance-NGT Order
Enclosure-As above,
TR R U \

‘
L 21

Yours Sincerely,

N
(Sanjeev Kumar Singh)
Member Secretary

Copy to:-Regional Officer, Uttar Pradesh Pollution Control Board, Varanasi for information ang

necessary action . P

B ~ ‘ d\

C“Ti;r \/( k)\ ;
RS RL Member Secretary

UL

{] €
T.C/12V, Vibhuti Khand Gomti Nagnr, Lucknow - 21360710 A !
,—\)7 Phone: 2720831, 2720828, 272069; & 2720681~ Fnx: 0322 < 2920764 7 ¥ ‘ T

\,‘\1 L‘ O/ Emnil: Info@uppeh.in; o \L ({ A e i

3
web site: Whwaippeb,eo - b
719 ¢ AT 2 .11 3 3 | ’
XA T 4 0. A Ple ot
N\ T ogs TC) B g |
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,s‘lt;. Locatlot;’o:'ns‘ pling Dl:‘m.:;:l’ 5 n?gp/” Cu?g[;” SS (mg/1) n;::PN/ml) MPN/ml)

1] Assi/Nagwa drain before |. . .
meecting with River Ganga 17.05:2024 7.34 104 416 212 460000 | 210000
(W% ,

ncar Sant Ravidas Park,
148 150000 [ 70000 ]
| }

| Nagwa, Varanasi .
2 | Nakkha  drain  before I
I ]300007

mecting with River Ganga, | :17.05.2024 741 48 284
mﬁaawﬁaﬁﬁ:ﬁuwmﬁw?ﬁsawﬁ/w%a,m;%?wwqﬁ;j:

—

| Varanasi.

T v e -
"3 Samne Ghat drain before'| ©

\
’ | Mecung with River Ganga | 17.05.2024 | 7.21 | 112 | 430 | 206 | 220000
L

Samne Ghat, Varanasi

Standards 55.9.0 30 250 100 -

P—
A
g

I ¥ S @ sl S v W TE # T
ST & gfera A IS eRa sfewe, ¢ Rl # A alowo |0—593 /2017 qfavor
0 ST 9 o 9 g i sfewr 7 o % TR amew RAiE 21052020 B q

Wﬁwmsommnﬁgﬂaﬁﬂﬁmgﬂﬁ,2020%7%31%,202466@
SCETIN 46 HIE ¥ %0 05 R WRIME W 37 2 2  an gafaeefiy sfigff w0 6.90 wvre
SRR R S Y gy @ w2

SRR R SR CE R L L T S A g ——

Payment Gateway- https://erp.eshiksa.net/DlrectFeesv3/UPPCB
Nature of Pollution- Water Pollution

ECimposed in compliance- NGT Order
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UTTAR PRADESH pOLLUTION CONTROL sop& Ulenpate
/-6 / 0-676/ 3T 0593/ 2017 / 2024 ' Pt
raera 9 ST (™) ﬁ; //?}/
A e e, YAy
bt g o e P, T
Ao 458081754 _
J @ wgu B w4 ¥ wra T ghRd 72 Rl 4
g arg ¥ wRa Jea

ze f& 7

afora afogo Ho—593 /2017 TafaRer & g
fee® 20.12.2023 B HT o aTe | ST o ey REA® 20122023 @ gaTd
CHNRNC We also direct UPPCB to take steps in respect to oll Jocal bodies in the State of UP which are
discharging untreated sewage or treated water in rivers by taking samples and verify whether effective treatment is
being carried out at STPs already installed and samé are meeting parameters prescribed under Water Act and rules
framed thereunder. A cumulative report in this regard shall be filed by Member Secretary, uPPCB within three
months by e-mail at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR support PDF and not in the
form of Image PDFsiiisss
fa =0 ﬁmmuiaﬂ,eouongﬁﬂavraﬂé,
afloto o 367 /2022 /286 A 2024—25 feqid 16.05.2024 3 W ¥
g fe | drrer T A A

7z f5 A THOSHOSI0, 72 feet &N alogo wo—593 /2017
a2y fAid 21052020 @ e st A &

g 3 i {
8......Before proceeding further, we may also note further order of this Tribunal dated 06.12.2019 in OA
. 6R3/2018 directing as follows: -

No
C(Q “XII. Directions:
’ Dp ( We our directions as follows:
‘ Tribunal vide order dated 28.08.2019 in

ent of sewage may be ensur
remediation and before the said date, commencement

i 100% treatm
31.03.2020 atleast to the extent of in-Situ
ther sources of generation of sewage to the STPs
d departments of the States/UTs will be liable to

all the drains and 0

the local bodies and the concerne

d vide order dated 22. 08.2019 in the case of river Ganga i.e. Rs. 5 lakhs pe’
of setting VP

5 lakhs per STP for default in commencement

ed as directed by this

- O.A No. 593/2017 by
ff setting UP of STPs and the work of connecting
must be ensured. If this is not done,

compensatio
M mgnt drain, for default in in-situ remediation and Rs.

h per

of the STP.

ji. Timeline for completing all steps of action plans including completion
der dated 08.04.2019 in the present case will remain as already

11 3].03.2021 in terms of order

of setting up STPs and the¥’
directed

! dated

comml:si.omng tll 31. Slegon; ‘ !

In defaull, compensation will be liable to D€ paid at the scale laid down in the ord his Tri

22.08.2019 in the case of river Ganga j.e. Rs. 10 lakhs per month per STP......." rder of this Tribi7?

o ) 509090
Lucknow — 226010

T1.C/12V, Vibhutl Khand Gomti Nagar,
Phone: 2720831, 2720828, 2720691 & 2720681 - Fax: 0522 — 2720764
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¥ ivariens 5. Let the fresh action taken report be filed by the UPPCB Indicating the remedial action as also
sition and recovery of EC on the defaulting person/body at least one week

the punitive oction of impo

before the next date of hearing.........
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Prderr & THT ARTEEE 29, NG 39 1@ Tader 37 9§ foaw M s @ T B e
e e 2 ; B

‘ 'rs-l.—w'_ Location o—f_'q—U;x_tapped/ Date of Parameters
\No.|  Sampling Partially sample pH | BOD | COD SS (mg/l) | FC
.| point Tapped collection (mg/1)| (mg/]) (MPN/100 ml)
| Teliabagh Partially |
1 Drain, Varanasi | Tapped 15.05.2024 | 7.26 | 106 | 398 184 17,00,000 /
- Narolchar Partially 216 14 ooﬁ
l__L%ipLVaranasi Tapped 15.05.2024 | 7.19 | 118 | 436 ,00,000
3 Chamrautha '
Drain, Varanasi | Untapped |.<15.05.2024 | 7.30 | 112 | 410 234 13,00,000

SWIE T B (A990 AT § W & (6 qfedag 34, e 39 @ a6l 39 §
freaRe & @ Soae & o AuiRe 3 ¥ afe @ aur @ 39 @ ge & ¥ Prema @
w INife Ww Sormre @ giyeve 3 wga 9w gieRer aaen ®ift T8 @ @ 2

ST @ e A st 'R e, 7 el ¥ 9 sitovo o—593 /2017 Tafarr
qRe wfAfd @ o T geT oife s 7 o= ¥ qiRa amewr =% 21.05.2020 B Fqarer ¥

\ IRVRA TR AT, aRO @ Sarta s sFee 7/ uifthret &% el @ Argg | awur T¢t §

el & ® srifta ¥Re SoaE @ gieever 2g wgRa WRw gieever aaer wiia 1 R
WM @ gReTd SaRedl YT ARV TR A, aRvR) @ e Reie 01.07.2020 ¥ dRw @
Y& &R aF F9Y 5.0 T FRE I §9 P R A AE AR, 2020 | AT 7, 2024 T T
SeHEBIN 46 HTE 8 W0 05 T WfAre gRr ®7 B R | Ndpfera qafavoiy &gl w0 690 e

IR 5 o ot wwgfer @ = )

3 IR aftfa @Rl v wTow A8 B A ARE), IRTRY A EEfa B gReT e
IRNFRY B FHIGAIIRIT FROT g Afew RS 19.04.2024 B g FRA gF aROR TR 1,
IR B Ieg IoaTHR! 46 g ¥ W0 05 oG WfowE WA $9 1 R § Aldfoa qaiary
afagff o 690 BT (VO B: IS @ W@ HH) IRRMNT B wreh ¥| Sow vafaweiy sl
oI fRereaq 15 fdaw § fr=faRad Payment Gateway Td faxvr & #egs & w1 fdar o

g o wri—

Payment Gateway- https://erp.eshiksa.net/DirectFeesv3/UPPCB

Nature of Pollution- Water Pollution
EC imposed in compliance- NGT Order
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2020 B I H
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W 5. Let the fresh action taken report be filed by th

the punitive action of imposition and recovery of ECon

”

before the next date of hearing.........:
TRIITFAR aﬁaﬂwgmqrﬁammmmzm%;gvmﬁmaﬁ%m
HR

10
ﬁﬁﬁfﬁ?zg.os.zoma‘»qmﬂﬁﬁﬁm TR B S
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e UPPCB indicating the remedial action as also
the defaulting person/body at Jeast one week

zm R 15 052024 1 Fowa T, for famRT g TAT—
\ 1 A FETHROT FaAT T faaxor
v&) ; T ogiEs W w74 ¥ P 8 WS
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Untapped/ | Dateof | Parameters ‘::\
\ Partially | sample pH | BOD | COD [88 (mg/l) € | ¥C
o Tapped collection |, |(mg/l)| (m /) (MPN/100 mi) (MPN/100 m!
(KM confluence
1 ;et:! Riv',er \{arupa' U%@ed 15.05.2024 | 7.21 126 | 440 286 27,00,000 | 17,00,000
l | Varanfid? / » I L

d /
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Payment Gateway- https://erp.eshiksa.net/DirectFeesv3/UPPCB

Nature of Pollution- Water Pollution

EC imposed in compliance- NGT Order
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S SRy wqwer FrarE ar
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\%:&@ UTTAR PRADESH POLLUTION CONTROL BOARD
Ref. NO-HQ.&G.(.'.? SR~6/0. 43, T T3 J— '/ Sy Diited Sk %4
TR My, ajv.r]z:a IR TR amgu; (i) \ J:_\.LE“(D

Hed 958 Q1S Lo R fry, SR N }
. ug%mWﬁﬁﬂnnﬂamemaw/zozzmmd'j‘ﬂfm“‘%mq“ﬂ
W oA ARy RS 16.02.2024 B YRiTa 3w Asaq 2, @1 e el Bl T TR

o S 5. No response on behalf of the UPPCB in this regard has been placc'd on record and
l.camed Counsel appearing for UPPCB also does not have any instructions on the above |ssues.‘

6. L.eamed Counsel sceks four week's time to place on record the response of the UPPCB. Hc _has
submitted that the action against the defaulting body will be taken and EC will be imposed within four
weeks. Hence, et the fresh action taken report be filed by the UPPCB at least onc week .bcforc the next
date of hearing by e-mail at judicial-ngt@gov.in preferably in the form of searchable PDF/ OCR Support
PDTF and not in the form of Image PDF. .
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’ ad
o S - — - "Parameters N
SI. location of Sampling Date of sample | oD oD Ss (mg/1) frC C
No. point collcction  pH mg/l) |mg/1 v MPN/ml] [MPN/mlI

Ass Nagvat drun after ‘ g a
‘ l*\:\\:x‘xm}h;\:ion before 18.03.2024 7.38 40 188 120 1.2 x 105/ 84x10
meetiag with River Ganga . _'!
near Sant Ravidas  Park,
Nagwa, Varanasi 116 /

09.01.2024 7.31 38 180

1.4 x lO’/ 9.4 x 10*
2 | Xakkha drain alter K
bieremidiauon before | 18.03.2024 7.32 46 214 132 1.4x105 | 94x 10
meeting with River Ganga

' near Judges Guest House, [
| Bhagwanpur, Varanasi.

30.01.2024 7.36 44 210 128 1.3x 105l 1.1 x IOTI
: Samne Ghat drain, after ;

(2]

| bioremidiation before 18.03.2024 7.24 42
meeting with River Ganga

| Sarine Ghat, Nagwa, Lanka,
' Varanasi

204 126 1.3x105 | 1.1 x105 }

02.02.2024 7.33 40

198 118 l.lxlO’! 7.9xlq
— 1 I

TR A TR, frareda sovo W@-593 /2017 wafqyor R wAfY va e uf)
TR 3% 3OS W 3 # aRa ey fes 21052020 & favg ¥ig—og o YT o g -
Mcasiuiac 8. Before proceeding further, we may also note fy )
06.12.2019 in O.A. No. 673/2018 d

g fu rther order of this Tribunal dated
) Irecling as follows:
47. We now sum up our directions ag follows:

i 100% treatment of sewage may be ensured qs dire i
cted by this Tribunay Vil i
ide order dated 28.08.2019 in
O.A. No. 593/2017 by 3'1.03.2020 atleast to the extent of in-sjty, remediat; 08 =
commencement of setting up of STPs and the work of conners: ation and before the said date,
generation of sewage to the

necting all the i
STPS must be ensured, If gty drains and other sources of
concerned departments of the
order dated 22,08.2019 in the

States/UTs will pe 5 S not done, the local bodies ond the
situ remediation and Rs, § lakhs p

able to .
case of river Ganga ie Rs 5 I‘::I’cy: e olready directed i
/
ii. Timeline for completing qjf ste
commissioning till 31.03.202; |,

g -
er STP for defayit j Per month per drain, for default in in-
n

N commene, :
Ps of action plaps including ¢ :’"ent of setting up of the STP,
. terms of order 4
already directed. In default, com
this Tribunol dated 22.08.201

mpleti _
ated 08.04. 30 s c;'t:on of setting up sTps and their
Pensation wiy be |
e & adma A Suvgy

Jin the cgse of river (:::;:'10
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ANNEXURE R-4

e —

COMBINED REPORT OF UPJN(URBAN/RURAL) AND JALKAL VIBHAG, VNN IN COMPLIANCE OF
ORDER PASSED BY HON'BLE NGT ON 16.07.2024 IN THE MATTER OF OA No. 367/2022 RAJENDRA

PRASAD GUPTA VS STATE OF UTTAR PRADESH

Name of\ Flow

S.N.
Drains (MLD)

Assi/
| Nagavan
Drain

78.0

Nalckhha
Drain

Samne
3 Ghat
‘ Drain

1.17

Status

Partially
Tapped

Tappe
d Flow

. ,HMLP)_

50

Remarks

Present flow in Assi/Nagwa dram s about 7K
MLD. Around 50 MLD is hemy, treated at 50 ML
STP Ramna and for balance 28 MLD excess
quantity of scwage, constructon of Hho MLID STP
at Bhagwanpur is in progress and is proposed (o
be completed by December 2025. Additionally, |
Project of scwage treatment based on Advanced I
Oxidation Proccas has been approved by NMCG, |
New Delhi [or the interim (reatient aystem til]
construction of 55 MLD STP is completed. Plan
is commissioned in May 2024, The said plant has
been installed near the confluence of Assi River
and Ganga River in Nagwa arca, in which !
treatment is being done through peo tubes. Al
present, duc to rise in the water level of river
Ganga, plant is temporarily non operational.

Partially
Tapped

2,5

The current discharge of the drain is 05 MLD. Out l
of which 2.5 MLD sewage 1s heing tappud and

treated in 50 MLD STP Ramna and complete
tapping is proposed in abovc mentioned under
construction 55 MLD STP Bio-Remediation is
conducted by Jalkal Vibhag, VNN as intcrim
measure. Bio-remediation is terporarily stopped
due to monsoon and risc in level of River Ganga.

Tapped

1.17

Tapped and diverted to 50 MLD STP Ramana.
Overflow occurred in this drain in month of March
2024 duc to chockage ol Sewer pipeline. Bio-
remediation was conducted by Jalkal Vibhag,
VNN during period of De silting. Nu overflow is

Sayar

Mata

| Mandir &
4 Ghatwari

| Mata

’ | Mandir

‘ Drain

4.50

Untapped. |

oceurriug after cleaning of sewer Pipe Line. |
Sujabad NP has recently been merged in Varanasi ‘
Municipal Corporation. Combined flow of these
two drains is 4.5 MLD. Tapping of these drains 1S
proposed in 07 MLD STP approved under AMRUT
2.0 Programm. Letter of award is issued on
30.09.2024. Completion period is 02 years.

I

e

P 0
Ashish Kpmar Singh
Project Manager

GPPU, UPIN(Rural)
Varanasi

CD-1, UPJN(Rural)
Varanasi

P

M.
Anooﬁsgingh

GM, Jalkal Vibhag
Varanasi Municiple Corporation
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ANNEXURE R-6
Dr, Rujecy Pratap Singhenaas
sl e BANARAS HINDU Astociat Pofessor
ICrEIERIGE] nsttue  of  Environment  ang
,’ U N |VERS l TY Sustdainable Development (TESD)
- Biwnaras Hindg Unlversity '
Varanast - 221 005, Uttar Pradesh,
INDIA, T: 919935212997
E: rdjecvprataps@gmail.com
rps.lesd@bhir.ae.in
Analysis of Assi River (Date: 02/05/24)
ﬁ:mpling py TSS EC BOD cOD Coliform
sites (ppm) | {us/em) (MPN index per
g 100 ml)
Inlet 2.5.24) | 7.08 | 737 2120 99 212 3.5% 10°
Outlet 725 |80 - 1070 7] 0x 10°
(.5.24) 2 il i ]
Analysis of Assi River (Date: 22/05/24)
Sample pH EC (uS/cmi) | TSS BOD (mg/l) | COD (mg/l) | Coliform
(MPN
index per
100 ml)
Tnlet 7.88 1110 318 99 361.35 3.9% 10¢
Outlet 7.94 1130 282 57 240 1.7% 10°
without ’
ozonization
Ozonised | 7.75 1160 56 60 84 800
Outlet J
Analysis of Assi River (5/06/2024)
Sample pH EC (uS/cm) | TSS BOD COD (mg/l) | Coliform
(mg/) (ngh) (MPN index
per 100 ml)
Inlet 7.8+0.508 | 1260+ 216+8.02 | 54+ 1.15 | 320+ 3.73 3.3x 10¢
19.67 .
Outlet 708 %045 - | 1130% 14.54 | 128 4.82 | 242047 | 143%2.89 | 2.0x 10°
without
ozonization . :
Ozonised 78520393 | 1090£5.71 |49£5.77 | 182057 |61+254 | 920
Outlet
Analysis of Assi River (1 0/06/2024)
Sample pH EC TSS (mg/) | BOD COD (mg/) | Coliform
(f2S/cm) (ing/M _ (MPN index
4 per 100 ml)
Tnlet 7.53 #0,32 | 1030 2984860 |105+1.61 |382+4.58 | 3.9x 10°
+11.23
Outler without | 7.65 £0.46 | 932 153+£459 (57+1.04 |176%2.64 2.0x 10°
ozonization £14.72
Ozonised 7.76 £ 663 +8.40 (45+1.53 19075 |67+0.80 1020
l Outlet __]0.52 -
i ’
[y
: B
TR O - www.t‘:h“ ar in
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) UNIVERSITY
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Dr. Rajeev Pratap Singhpwang
Assotiate Professor

Institute  of  Environment P
Sustalnable Development (IESD)
Banaras Hindy Unlversicy
Varanasl - 221 003, Uaar Pradesh,
INDIA, T: 919935912997

E: rajeevpratups@gmall.com
s, lesd@bhu.ac.in
~Analysis of Assi River (19/06/2024)
Sample T pH EC T8S BOD | COD (ugh) | Caliform
(nS/em) | (/1) (mg/) (MPN Index per
et 100 mI)
828041 [ 12702 326+ 156+ 416+570 |3.3x10°
o — 13.70 6.53 2.74
B 8.11+044 [1020% 135£3.71 [99+279 | 2352338 | 1.7% 10°
without 13.52
0zonization :
Ozonised 7.65+039 [680+7.40 |52+ 1.66 +2 + 621
Outlet 26+2.16 | 73+2.50 J
Analysis of Assi River (25/06/2024)
Sample pH EC TSS BOD COD (mg/1) | Coliform
(uS/em) | (mgn) | (mg/l) (MPN index
per 100 ml) -
Inlet 7.86 £ 0.52 1280+ | 339+ 186+4.58 | 538+9.86 |[3.5x10°
25.2 8.47
Outlet 8.17+0.56 1060+ [ 145358 | 121+3.38 | 284£5.03 [1.7x10°
without 19.5
ozonization
Ozonised | 8.38+ 0.42 61097 [45+1.17 [31+099 [82+1.96 753 J
Outlet :
Analysis of Assi River (02/07/2024)
Sample pH EC (uS/cn) | TSS BOD COD Coliform
(mgN) (mgN) (mg/l) (MPN index per
100 ml)
Inlet 6.63 % 1460 = 367+ 118+ 341 % 3.5x 10¢
0.19 20.44 9.17. 3.25 7.34
Outlet 741% 1144 = 127£2.92 [ 882381 | 242+ 2.0 10°
I\T'ithoul 0.17 24.02 6.16
ozonization
Ozonised | 7.95% 786+ 13.8 |59=174 [24+064 [53+1.27 [ 790
Outlet 0.22
i 09/07/2024)
Analyel °Mss',,’:;m OTEC ps/amy [T58 BOD,_[COD | Coliform
e (mgn) |(mgh) |[(mgh) | (MPNindex per
100 ).
Inlet 6.8+ 1210+ 36.6 | 286% 1322|383 | 3.9x10°
gl 52 i 55 ;:;/7 23% 10°
+ 3x
Outlet 7.7% 930+325 14248 |85%2 i
without 0.23 : ’
| 0zonization = 3
" Ozonised 732 | 7242217 |43%1.63 17061 | 572193 820
| Qutlet 0.26 -
(/\
P i 44
S e [ www.bbu ac In
P B soens  Beea s s e SN
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SR —
| 4 Dr. Rajecy Pratap Singhpnass
e o= BANARAS HINDU Assoclate Professor
ﬁsm'arf%]ala'q Ingtituto  of  Environment  gnq
) U N IVE Rs ITY Susialnable Development (IESD)
= Banaras Hindu University
Varanasl — 221 005, Uttar Pradesh,
INDIA, T: 91-9935912997
E: mjccvpmhp!@gmail.eam
nu.lcsd@bhu.ac,in
Analysis of Assi River (15/07/2024)
Sample pH EC TSS BOD CcoD Coliform
. (uS/cm) | (me/) (mg/l) (mg/D) %m'ludzx per
m ! e
Inlet 8.11+£0.23 [1280= |320£9.76|146= 402 % 4.6x 10°
35.4 511 10.05
Oulet 7.97+024 | 1050% |180£4.4] | 994324 | 286 | 2.7 10°
without 34,1 10.86
o0zonization
Ozonised 7.58+0.21 |742% 54144 | 26+0.80 | 78+1.88 | 860 J
Outlet 21.4
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¥ R,

The Managing Director,
UP Jal Nigam (Rural),

6, Rana Pralap Marg, Lucknow - 226001

d Oxidation Process”. Varanasi,

;- Reg. Treatment of Assi Drain via Advance
Uttar Pradesh under Namami Gange Program

atment of Assi

As you are aware that NMCG has approved a praject for tre
a service model-based project

Drain (excess flow) in 52 EC meeting. This is

wherein payment shall be made to Lhe agency per million litre of the treated
wastewater. M/s ORIAPL JV has been selected agency for the work. As per RFP
BOD, COD, TSS, and DO will serve as Key Performance Indicators (KPIs).

2. While the outlet parameters will be monitored online and reported Lo NMCG
and SMCG, it is also proposed to have the performance repoxt appraised by a
third-party agency- In this regard, Banaras Hindu University, Varanasi, an
empaneled Third-Party Appraisal (TPA) agency in NMCG, will be responsible for
evaluating the performance report, as per the recquirements of LoA.

3. Furthermore, NMCG has appointed UPJN-Rural as the supervising agency for
the project, and the supervision charges shall _be as per existing applicable
norms (amount to 4% of the project cost). It is expected that treatment of
overflow will start before Feb 2024. Thus, you are requested to direct the
concerned division of UPJN- Rural to take the supervisory role in the project.

Sir,

4. This has the approval of DG, NMCG.
Thanking You. /K ; \‘(’Q/ B \/:)A/
Enclosed: 2 L e

(31, udor PAR)

Do (APAD)

Copy to: - The Project Director, gMCG-UP Plot No-18, Scctor-7 Gomatl Nagar
Lxtension Jaucknow - 226001, UP e &

A
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MISSION FOR CLEAN GANGA
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Internal circulation: -
i. PS to DG, NMGCG/PS to ED (P)/SWMS (RG)
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|£/3/2022-070 ED(1ECH) NMCG-NATIONAL MISSION FOR CLEAN GANGA

/ 12074
ﬂp w T - TE/3/2022-0/0 ED(TECI) NMCG
IR IWHR
et QIf FAEr
T ke, Y e wet ot or T
ugra e e

reRe

Jar &,

Dr. Rajeev Pratap Singh

Institute of Environment & Sustainable

Development, Banaras Hindu University,

Varanasi- 221011

fRgq- Reg. Treatment of Assi Drain via Advanced Oxidation Process”, Varanasi,
Uttar Pradesh under Namami Gange Program

Sir,
This is bringing to your kind notice that NMCG has approved a project of Lreatment
of Assi Drain (excess flow). This is a service model-based projecl wherein payment shall

be made Lo the agency Per million litre of the treated wastewater M/s ORIAPL JV has

been selected agency for the work and UPJN (Rural) shall be supervising agency for the
formance [ndicators

project. As per RFP BOD, COD, TSS, and DO will serve as Key Pei
(KPIs).

2. While the outlet parameters will be monitored online and reported to NMCG and
SMCG, it is also proposed to have the performance report appraised by a third-party
agency (TPA). As you are an empaneled TPA agency in NMCG, it has been proposed to
engage your services and expertise for evaluating the performance report of the project.
The samples of the treated wastewater are required to be tested for KPIs by third party

on weekly hasis.
3, You are requested to submit the proposal for the applicable fee against the appraisal
of performance reports and sample testing.

4. This has the approval of DG, NMC(G. p .
Theanking You. /g@'}“:‘yg D\\,A’
Pl \
(s, yd@vr FAR) -

e (aadR
Enclosed: (A )
Copy \: - The Project Direclor, SMCG-UP PloL No-18, Sector- : N :
Lutknow - 226001, UP . Sector-7 Gomali Nagar Exlunsion

I5tset 12a) civenlalion: -
14 10, 120, NMOG/S Lo ED (P)/SWMS (RG)

e
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Il ¥aes aian BFee
National Mission for Clean Ganga

¥ile No.: TR/3/2022-0/0 ED(TECH) NMCG Dated: 01 December, 2023
To,
J(; ORAIPL, :

Qo2, Ozone House, Khave Town, Dharampeth,
Nagpur - 440010

Sub: Treatment of Assi Drain via Advanced Oxidation Process”, Varanasi, Uttar Pr. adesh under
Namami Gange Program °

Ref:
1. GEM Bid Number GEM/2023/B/3175712. Dated 24/05/2023-
o. RFP Ref No: TE/3/2022-O/0 ED (Tech)/NMCG.
3. Online Negotiation Meeting at 11 AM Dated 09/11/2023.
4. Your letter dated 09/11/2023.
Dear Sir.

This is 1o notify that your bid for the execution of the " Services for removal of pollutants from Drain
water through installation and commissioning of Advanced Oxidation Process AOP or any Similar
Treatment Process for drain joining River Ganga at Varanasi”, Uttar Pradesh, under Namami Gange
Program for the contract price of Rs. 40.00 cr. (Rupces Forty Crores only) including GST,
is hereby accepted by competent authority NMCG for a period of two years. The contract may be
further extended for one or more years subject to salisfactory performance and requirement
assessment by NMCG and guided by the General Condition of the Contract, clause no. 14 — Contract
Extension, Pg no — 27 of the RFP.

o It is requested to furnish Performance Security for Rs. 1.20 cr. (Rupees One Crore and
Twenty Lacs only) in favor of the Project Director, SMCG-UP and valid beyond 60 days form
the contract completion period, in the form and manner and as per terms and conditions of the
tender documents within 15 days from the date of issue of this LOA. You are also requested to

execute the contract agreement within 25 days from the date of issue of this LOA.
3. The contract price as per rates quotcd are tabulated in Annexure-1.

4. Technical proposal submitted by you shall form a part of the contract. In addition, a detailed
work plan for the project needs to be submitted to SMCG-UP for their approval, if required,
through combined sile visil and the approved work plan shall be made part of the contract
agreement.

- The flow monitoring mechanism shall be as per the RFP. The samie shall be elearly articulated in

the work plan and flow data management shall be approved by SMCG-UP and shared with

SMCG-UP (R)/NMCG, so that the same is made part of the contract agreement.

N \
l'—Yﬂai‘}L
o ; Paga 1 afd ~
e o Gl (rd i WEHTEE, ad aRne, ) R AR W G Rt e ey
— uark ad, AN Bl kg A RIS, e e, ay (el - 110002 )
- (1Ainistry of Jul Shakll, Depariment of Water Resources, Rivar Development 8 Ganga Rejuvenation. Gov
Firet Floor, Mujor Dhyun Ghand National Stadiwm, India Gato, New Delnl-110002 Semmemore
Pli.; 011-23072000, 23072901
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Payment Schedule shall be as per General Conditions of Contact, Clause no. 12 - Payment, page
no 26 of the TFP document.

SM_CG'UP 5“0\! be the appointed authority for monitoring the performance of the plant and
verification/validation of the monthly performunce report.

The payment shall me made by NMCG after approval of the monthly performance report which
should be based on Third Parly assessment.

m}“"“‘ acknowledge the receipl of this letter and convey acceptance of all terms and conditions
with 7 days of veceipt of this letter to SMCG-UP with a copy to NMCG.

SMCG-UP shall issue the requisite 'Notice to proceed with work’ upon receipt of your
acknowledgement, receipt of Performance Guarantee in full in approved form as per RFP,
approval of work plan und signing of contract agreement- Other terms and conditions of the RFP
shall prevail.

The Oxidation plant shall be fully functional within three months from the issuance of ‘Notice to
proceed with work’. .

This is a performance contract (service contract model), and hence the approved rate would be
reduced by 5%for the entire period, if the starting date, as agreed for service delivery,1s breached.

The system to be put in place and treatment of Assi nala must be started within 9o days as
proposed. If contractor fails to achieve the timeline, the 1% penalty will be levied on per day basis.

NMCG/ SMCG-UP will monitor the progress of the work on a continuous basis.

As deliberated in the EC meeting and recorded in the EC minutes, the payment will be on the
actual treatment quantity and no payment will be made during the monsoon season.

This issues with the approval of competent authority.

: Your Sincerely,
For National Mission for Clean Ganga

(s 67

(e o)
e (aftiiora), TeTRwsh

Page 2013

.
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Copy for kind perusal to:
1) Project Director, SMCG-UP

Copy for information:
1) PPStothe Secretary, DoWR, RD&GR

2) PSto Director General, NMCG ecutive
3; PS 10 Executive Director (Technical) / PS to Executive Director (Projects) / PS to Ex

Director (Finance) NMCG
4) Guaxd file

e L

Page 3ol 4d
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Assi Nala
"S.No. | Activity T |Unit Jixed Cost per day l
— - |GnINR)
1y Service cost for providing IMLD 29,850/ ]
| " committed water quality of drain (Excluding GST) |
i water i P _J

(IR S

*All cost to be inclusive of all T & P, POLand Jabour eomponents complete.

Contract price has been derived as helow:
of the tender

ract as per T&C
hall be made

taxes for two years’ cont
d no payment s

Contract price is Rs 29,850~/ per ML excluding
| treatment quantity an

document. The payment shall be made on actua

during monsoon period.
(flow varies from 15-30 MLD),
22 MLD X Discounted rate
period) X project duration

Considering a wet period of 3 months and average flow of 22 MLD
ot shall be Rs 40.00 er- (AVS flow

the maximum fund outgo in the proje
Rs20850/-per MLX1.18 (GST) X240 days peryear (excluding monsoon

of 2 years).

g

@

Page q of 4
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